SCC

(ONLINE g

List of Latest | pecember?

updates on
SCC OnLine® 2025

Web Edition.

Supreme Court,
With an ever expanding database and documents added ngh COU.I'tS,

everyday, SCC Online® users get a comprehensive research )
experience for legal content from India and many other nations. Tribunals and

Statutes

Download SCC Online App



https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�

Table of Contents
Supreme Court

High Courts
* Allahabad High Court
* Andhra Pradesh High Court
* Bombay High Court
* Calcutta High Court
* Chhattisgarh High Court
* Delhi High Court
* Gauhati High Court
* Gujarat High Court
* Jharkhand High Court
* Jammu and Kashmir High Court
» Karnataka High Court
* Kerala High Court
* Madras High Court
* Manipur High Court
* Meghalaya High Court
* Madhya Pradesh High Court
* Patna High Court
* Punjab and Haryana High Court

* Telangana High Court

© EBC Publishing Pvt Ltd



Tribunals

* Income Tax Appellate Tribunal

* National Company Law Tribunal

* National Company Law Appellate Tribunal
Statutory

* Central Acts

* Central Rules

* Central Notifications

e State Rules

© EBC Publishing Pvt Ltd



Supreme Court [17]

A.S. Gopinath v. Designated Authority, (Sanjiv Khanna, C.J. and Sanjay Kumar and Joymalya Bagchi,
JJ.), 2025 SCC OnLine SC 2583

Balu v. State of Maharashtra, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2023 SCC OnLine SC
2533

Bhawani Ram Jat v. State of Rajasthan, (Ahsanuddin Amanullah and Prashant Kumar Mishra, J1J.),
2025 SCC OnLine SC 2582
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SCC OnLine SC 2532
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SCC OnLine SC 5781

Lakshmamma v. V. Kempanna, (C.T. Ravikumar and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine SC
2530

Nagaraj v. H.M. Shivanandaswamy, (C.T. Ravikumar and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine
SC 2531

Sagar v. State of U.P., (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 2584

Sanjay Kumar Gupta v. State of Chhattisgarh, (Dipankar Datta and Ahsanuddin Amanullah, JJ.), 2024
SCC OnLine SC 5784

Swami Nath Tiwari (Dr.) v. Dr. Abha Rani, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5782

Swami Nath Tiwari (Dr.) v. Dr. Abha Rani, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5783

Alta Vista Info Solutions (P) Ltd. v. CIT, (Aravind Kumar and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 2563

CIT v. Parivar Television (P) Ltd., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2562
CIT v. Shriram Investments, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 2565

CIT v. W.B. Infrastructure Development Finance Corpn. Ltd., (J.B. Pardiwala and K.V. Viswanathan,
J1.), 2025 SCC OnLine SC 2564

Mange Ram Mittal v. CIT, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 2567
Ramesh Bhatia (HUF) v. ITO, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2566
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Abhinai Misra v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9470
Amanat v. State, (Raj Beer Singh, J.), 2024 SCC OnLine All 9488
Amarjeet v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9458
Ambika v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9480
Anjani v. State of U.P., (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 9466
Ankit Kumar Dubey v. State, (Manju Rani Chauhan, J.), 2024 SCC OnLine All 9498
Ankit Tiwari v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7810
Anuj Kumar Yadav v. Directorate of Printing, (Vikas Budhwar, J.), 2025 SCC OnLine All 7827
Anuj Verma v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9464
Arun Kumar v. State, (Raj Beer Singh, J.), 2024 SCC OnLine All 9485
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Ashish Prajapati v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9477
Ashok Kumar v. State, (Raj Beer Singh, J.), 2024 SCC OnLine All 9492

Asok Pande, In re, (Ritu Raj Awasthi and Dinesh Kumar Singh, JJ.), 2021 SCC OnLine All 2279
Azad Singh Yadav v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7825

Babloo v. State, (Sanjay Kumar Pachori, J.), 2024 SCC OnLine All 9489

Balram v. State, (Dinesh Pathak, J.), 2024 SCC OnLine All 9496

Bank of Baroda v. State of U.P., (Shekhar B. Saraf and Brij Raj Singh, JJ.), 2025 SCC OnLine All
7839

Chhotu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7817
Chinta Deviv. State of U.P., (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 9465
Dharma Singh v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 9448

Dinesh Kumar v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9453

Dinesh Singh v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9478
Gore Lal v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All 9468
Gulam Subani v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 9449
Hari Ram v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7828

Hasin Jahan v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2025 SCC OnLine All 7821
Heera Lal v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7841

Hetha Organics L.L.P. v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7846
Himanshu Pokhriyal v. State, (Saurabh Srivastava, J.), 2024 SCC OnLine All 9505
Jamshed v. State, (Nalin Kumar Srivastava, J.), 2024 SCC OnLine All 9460

Jawahar Lal v. Addl. Commpr., (Jaspreet Singh, J.), 2024 SCC OnLine All 9499

Jayanti Kakol v. State, (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 9494
Jogendra Gupta v. State, (Raj Beer Singh, J.), 2024 SCC OnLine All 9486

Kamil v. State, (Raj Beer Singh, J.), 2024 SCC OnLine All 9484

Kamla Devi v. Tehsildar, (Jaspreet Singh, J.), 2024 SCC OnLine All 9502

Kishun Lal v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7832

Kuldeep Sonkar v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2025 SCC OnLine All 7820
Lalji v. State, (Sanjay Kumar Pachori, J.), 2024 SCC OnLine All 9482

Mahesh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7815
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Mohd. Faiyyaz Ali v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9467
Mohd. Haleem v. State, (Raj Beer Singh, J.), 2024 SCC OnLine All 9483

Mohit Kumar Verma v. State of U.P., (Shekhar B. Saraf and Brij Raj Singh, JJ.), 2025 SCC OnLine
All 7838

Munish Kumar Laroiya v. State, (Saurabh Srivastava, J.), 2024 SCC OnLine All 9506
Musai Rajbhar v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9475
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Nagar Vikas Sahkari Bank Ltd. v. RBI, (Shekhar B. Saraf and Brij Raj Singh, JJ.), 2025 SCC OnLine
All 7835

Nargis v. State, (Saurabh Srivastava, J.), 2024 SCC OnLine All 9503

Prabhachand Singh Yadav v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7831
Pradeep Kumar Verma v. State of U.P., (Ajai Kumar Srivastava-1, J.), 2024 SCC OnLine All 9472
Prempal v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 7806

Pushpendra Kumar v. State, (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 9493

Rafig v. State of U.P., (Siddhartha Varma and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC OnLine
All 9462

Rahul v. State of U.P., (Arun Kumar, J.), 2025 SCC OnLine All 7843

Raj Kumar Shukla v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2025 SCC OnLine All 7818
Ram Dhani v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7833

Ram Karan Verma v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9481

Ram Karan v. State, (Arun Kumar Singh Deshwal, J.), 2024 SCC OnLine All 9487

Ram Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7808

Ram Milan v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9461

Ram Nayan Verma v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9454

Ram Pyare v. State of U.P., (Neeraj Tiwari, J.), 2025 SCC OnLine All 7834

Ram Shankar Kahaar v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All 9471
Rama Devi v. State of U.P., (Shekhar B. Saraf and Brij Raj Singh, JJ.), 2025 SCC OnLine All 7837
Rameshwar Dayal v. State, (Saurabh Srivastava, J.), 2024 SCC OnLine All 9507

Ramferan v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9459

Rampoot v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All 9469

Reetu Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7824
Rifakat v. State, (Sanjay Kumar Pachori, J.), 2024 SCC OnLine All 9491

Salman v. State, (Manju Rani Chauhan, J.), 2024 SCC OnLine All 9490

Sanjeev Kumar Dhakarey v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7823
Sanjeev v. State, (Dinesh Pathak, J.), 2024 SCC OnLine All 9495

Shadab v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7813

Shanti v. State of U.P., (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 9463
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Subash Pandey v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 9451
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Ministry of Labour [Noti. No. N-12011/1/2023-P&D]

Ministry of Labour [Noti. No. S.0. 993(E)]

Ministry of Law and Justice [F. No. J-11013/3/2025-Judicial]
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 1364(E)]
Ministry of Micro Small and Medium Enterprises [Noti. No. S.0. 1376(E)]
Ministry of Mines [Noti. No. A-32013/DG/DR/2023/Pers-I]
Ministry of Mines [Noti. No. S.0O. 1327(E)]

Ministry of Mines [Noti. No. S.0O. 1328(E)]

Ministry of Mines [Noti. No. S.O. 3548(E)]

Ministry of Parliamentary Affairs [Noti. No. G.S.R. 188(E)]
Ministry of Parliamentary Affairs [Noti. No. G.S.R. 507(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 1344(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 1345(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1346(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3544(E)]
Ministry of Power [Noti. No. 25/01/2024-R&R]

Ministry of Power [Noti. No. Eco-M2/2025-CERC]

Ministry of Power [F. No. CEA-PS-12-13/3/2022-PSPA-II Division(1)]
Ministry of Power [Noti. No. S.0. 1090(E)]

Ministry of Power [Noti. No. S.0. 1105(E)]

Ministry of Power [Noti. No. S.0. 1112(E)]

Ministry of Power [Noti. No. S.0. 1373(E)]

Ministry of Railways [F. No. 2022/E&R/1(3)/9]

Ministry of Railways [F. No. 2025/E & R/1(3)/2]

Ministry of Railways [Noti. No. S.0O. 1069(E)]

Ministry of Railways [Noti. No. S.0. 1073(E)]

Ministry of Railways [Noti. No. S.0. 1095(E)]

Ministry of Railways [Noti. No. S.0O. 1097(E)]

Ministry of Railways [Noti. No. S.O. 1100(E)]

Ministry of Railways [Noti. No. S.O. 1135(E)]

Ministry of Railways [Noti. No. S.0. 1138(E)]

Ministry of Railways [Noti. No. S.0. 1140(E)]

Ministry of Railways [Noti. No. S.0. 1207(E)]

Ministry of Railways [Noti. No. S.O. 1208(E)]

Ministry of Railways [Noti. No. S.0O. 1209(E)]

Ministry of Railways [Noti. No. S.0. 1211(E)]

Ministry of Railways [Noti. No. S.0. 1212(E)]
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Ministry of Railways [Noti. No. S.0. 1213(E)]
Ministry of Railways [Noti. No. S.0. 1224(E)]
Ministry of Railways [Noti. No. S.0. 1237(E)]
Ministry of Railways [Noti. No. S.0. 1247(E)]
Ministry of Railways [Noti. No. S.0. 1248(E)]
Ministry of Railways [Noti. No. S.O. 1249(E)]
Ministry of Railways [Noti. No. S.0. 1250(E)]
Ministry of Railways [Noti. No. S.0. 1254(E)]
Ministry of Railways [Noti. No. S.0. 1320(E)]
Ministry of Railways [Noti. No. S.0. 1330(E)]
Ministry of Railways [Noti. No. S.O. 1331(E)]
Ministry of Railways [Noti. No. S.O. 1369(E)]
Ministry of Railways [Noti. No. S.0. 1379(E)]
Ministry of Railways [Noti. No. S.0. 1399(E)]
Ministry of Railways [Noti. No. S.0. 1401(E)]
Ministry of Railways [Noti. No. S.0. 3398(E)]
Ministry of Railways [Noti. No. S.0. 3442(E)]
Ministry of Railways [Noti. No. S.0. 3465(E)]
Ministry of Railways [Noti. No. S.0. 3466(E)]
Ministry of Railways [Noti. No. S.0. 3471(E)]
Ministry of Railways [Noti. No. S.0. 3525(E)]
Ministry of Railways [Noti. No. S.0. 3529(E)]
Ministry of Railways [Noti. No. S.0. 3537(E)]
Ministry of Railways [Noti. No. S.0. 3538(E)]
Ministry of Railways [Noti. No. S.0. 3539(E)]
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Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [ Noti.
Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.

S.O.
S.O.
S.0.
S.0.
S.O.
S.O.
S.O.
S.0.
S.0.
S.O.
S.O.
S.O.
S.0.
S.0.

1167(E)]
1175(E)]
1176(E)]
1177(E)]
1178(E)]
1195(E)]
1198(E)]
1274(E)]
1275(E)]
1276(E)]
1277(E)]
1279(E)]
1283(E)]
1284(E)]

© EBC Publishing Pvt Ltd

-90 -


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003008656

Ministry of Road Transport and Highways [Noti. No. S.0. 1285(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 1387(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 1397(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3418(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3421(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3433(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 3434(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 3440(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3441(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 3446(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3447(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3448(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3477(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3478(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3479(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3480(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3481(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 3482(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 3483(E)]
Ministry of Road Transport and Highways [Noti. No. S.0O. 3484(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3485(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3486(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3487(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3501(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3507(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3541(E)]
Ministry of Science and Technology [Noti. No. S.0. 1351(E)]

Ministry of Shipping [Noti. No. G.S.R. 189(E)]

Ministry of Shipping [Noti. No. S.0O. 1239(E)]

Ministry of Social Justice and Empowerment [Noti. No. S.0. 1352(E)]
Ministry of Textiles [Noti. No. S.0O. 3532(E)]

Ministry of Textiles [Noti. No. S.O. 3535(E)]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/236]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/237]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/277]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/278]
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State Rules [2]

Delhi Special Marriage (Amendment) Rules, 2004
Special Marriage (Amendment) Rules, 2016
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